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To, '
The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi,

E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Compliance report in compliance to order passed by Hon’ble NGT, New
Delhi on dated 31.10.2019 in matter of OA Neo. 873/2019, Tahir Vs. State of U.P.

J

Sir,

With reference to the above subject mentioned above, this is to inform you that
in compliance to the order passed by Hon’ble National Green Tribunal, New Delhi
on dated 31.10.2019 in matter of OA No. 873/2019, Tahir Versus State of U.P, the

compliance report is submitted for your kind perusal and necessary action please.

Yours Sincerely

—

Regional Officer

Copy to:
1- Member Secretary, U.P. Pollution Control Board, LliCkl‘lOW for information.
2- Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi for
perusal and necessary action please. \
3- Chief Law Officer, U.P. Pollution Control Board, Lucknow for information.
4- Chief Environmental Officer, Circle-1, U.P. Pollution Control Board,
Lucknow for information.
WNadaal
Regional Officer
o
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Ac_:tion taken report in_compliance to order passed by Hon’ble NGT, New
Delhi on dated 31.10.2019 in matter of OA No. 873/2019, Tahir Vs. State of
Uu.pP.

1.0 Background:

Hon’ble National Green Tribunal, New Delhi on dated 31.10.2019 in matter
of OA No. 873/2019, Tahir Vs. State of U.P. passed the following direction:-

“Grievance in this application is against unscientific recycling of hazardous
‘chemical by Sameer Enterprises at Khasra No. 39, Gali No. 3, Hindon Vihar, near
Shyam Dharmkata, Meerut Road, Ghaziabad, U.P. |

Let the District Magistrate, Ghaziabad and Uttar Pradesh Pollution Control
'Boa'r;d (UPPCB) look into the matter and take appropriate action in accordance
with law and furnish a factual and action taken report to this Tribunal within one
month from the date of receipt of copy of this order by e-mail at judicial-
ngi@gov.in. |

The UPPCB will be the nodal agency for coordination and compliance. A
copy of this order, along with complaint, be sent to the District Magistrate,
Ghaziabad and UPPCB by e-mail for compliance.”

In compliance to the above order, District Magistrate, Ghaziabad nominated
Additional City Magistrate Il for joint inspection with U.P. Pollution Control
Board, Ghaziabad.

In pursuance of aforesaid direction, the site in question was inspected on
dated 09-12-2019 by the following officials:-

I Shri Devendra Pal Singh, ACM-2, Ghaziabad.

I Shri Anshul Sharma, JE, UPPCB, Ghaziabad.

As per the findings during joint inspection, Additional City Magistrate II has
submitted the compliance report to District Magistrate, Ghaziabad which is

annexed with the report as Annexure 1.



2.0 Observations:
During inspection, it was found that M/s Sameer Enterprises is

situated at khasra no. 39, Gali no. 3, Hindon vihar, Meerut road, Ghaziabad,
which falls in residential area under the jurisdiction of Nagar Nigam,
Ghaziabad. Unit is engaged in process of washing & trading of empty drum
containers con‘taminated' with unknown chemicals. Unit has 03 illegal
godown/ storage at site. At the time of inspection, washing of containers
was being done in one unit out of 03 godownn and untreated effluent was

being discharged directly into local drain, Photograph of which is below:-
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Untreated effluent from M/s Sameer Enterprises discharging into local drain



Further, 01 unit, namely M/s Alisha casting Enterprises, 30 feet road, Gali
no. 3, Hindan Vihar, adjacent to M/s Sameer enterprises was found engaged in
casting of iron scrap, for which 01 pit furnace (Coal fired) was found operational at
site. Unit has not. installed Air pollution Control Device to control emissions

generated from pit furnace, as depicted in photograph below:-

.y

-

Pit furnace of M/s Alisha Emterprises, hindan vihér, Ghaziabad

e All the above units are situated in residential area & running illegally.
Permission has not been granted to any of the illegal units from local

authorities/ UPPCB.

3.0 Action Taken:

In view of above circumstances, 03 illegal plastic drum container godown
and 01 illegal iron casting unit were sealed by joint team at the time of inspection

as shown in the photograph below:-



i

Further, in view of the violations caused by the above industries, imposition
of environmental compensation of Rs.15,25,000/- against each industry has been
recommended by Regional Office, U.P. Pollution Control Board, Ghaziabad.
Copies enclosed as annexure 2.

4.0 Recommendation:

As the units were found operating illegally in residential areas, Nagar Nigam,
Ghaziabad should carry out extensive survey of the area and ensure immediate
closure of illegal units in Hindan Vihar.

\.

The action taken report in the aforesaid matter is put up for your perusal and

necessary action please. .
(Anshul Sharma) (Ankit Singh)
JE AEE.
UPPCB, Ghaziabad UPPCB, Ghaziabad

Regiwfﬁcer
"
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